141 Written Answers

places alongwith the details thereof ?

THE MINISTER OF CIVIL AVIATION AND TOURISM
AND MINISTER OF PARLIAMENTARY AFFAIRS (SHRI
GHULAM NABI AZAD) : (a) and (b) Yes, Sir. While shops
in ITDC hotels are allotted through public auction, the
business premises/restaurants are leased out by calling
public tenders through press advertisements.

(c) As on 27.2.1996, a total number of nineteen
acpplications are under consideration for allotment of five
shops in three hotels and two office spaces in one hotel.

Problem faced by Small Investors

596. SHRI SOMJIBHAI DAMOR : Wili the Minister of
FINANCE be pleased to state :

(a) whether the ‘existing system of share transfer
is creating many problems to the various regional stock
exchanges of the country as well as small investors and
their stock brokers as the number of bad deliveries are
increasing year by Year due to one reasons or the others;

(b) if so, the reasons therefor; and

(c) the steps proposed to be taken by the
Government to streamline the share transfer system ?

THE MINISTER OF STATE IN THE MINISTRY OF
FINANCE (DR. DEBI PROSAD PAL) : (a) and (b) The
problem of bad deliveries in the Stock Exchanges has been
causing difficulties to investors, particularly small investors.
The reasons ftor this problem relate to, inter-alia,
differences in signatures of the transferors, use of out-
dated Transfer Forms and submission of transfer Forms
without filing up all the particulars in a complete and
accurate manner.

(c) The Depositories Ordinance 1996 provides for
the regulation of depositories in securities and related
matters. A Depository system, as and when established,
would enable an electronic book entry transfer of
ownership of securities of companies and thereby
streamline the system of share transfer. '

Credit Deposit Ratio in Banks

597. SHRI SYED SHAHABUDDIN : Will the Minister
of FINANCE be pleased to state :

(a) the national average Credit/Deposit ratio in
respect of the aggregate deposits and credit of all
scheduled commercial banks as on December 31, 1994
and December 31, 1995;

(b) the corresponding figures of the highest and the
lowest credit deposit ratio among the banks, with the
names of the bank separately;

(c) the credit Deposit ratio of banks operating in
Bihar, as on December, 1995 and the corresponding
average of all banks; and

(d) the steps taken to increase the credit-deposit
ratio in case of Bihar specially in respect of the banks
whose ratio are lower than the overall average for Bihar?
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THE MINISTER OF STAJE IN THE MINISTRY OF
FINANCE (DR. DEBI PROSAD PAL) : (a) to (c) The Credit
Deposit Ratio(CDR) of all Scheduled Commercial Banks
for Bihar and All India are indicated below :

(In per Cent) (Latest available)

As on last Friday of

December 1994 September, 1995

CD Ratio CD Ratio
Bihar 335 31.3
All India 57.9 60.0

The Highest and lowest CD Ratio amongst all
scheduled Commercial banks is as under :

All Scheduled CD Ratio 'CD Ratio

Commercial Bank Ranks Percentage
(1) (2)

(Last Friday of December, 1994)

1. ICICI Banking Corp. Ltd. Highest 1751.7

2. Sonali Bank Lowest 121

(Last Friday of September, 1995)

Latest available

1. Nova Scotia Bank Highest 479.5

2. Sonali Bank Lowest 10.0

The highest and lowest CD Ratio amongst public sector
banks is as under :

(Last Friday of December, 1994)
1. State Bank of India
2. Corporation Bank

Highest 78.7
Lowest 41.0
(Last Friday of September, 1995)

1. State Bank of India Highest 78.9
2. Syndicate Bank Lowest 43.6

(d) The Credit Deposit Ratio (CDR) depends not
only on the efforts made by the banks but also on various
other factors such as credit absorptive capacity of the
region, infrastructural support and the overall policy
framework in the region. With a view to ascertaining the
reasons for low CDR in Bihar, a Task Force has been
constituted. The Task Force has already submitted its
Report which was discussed in the State Level Bankers'
Committee Meeting for implementation of the recommen-
dations.

Stipend paid to Handicaped

598. SHRI BALRAJ PASSI : Will the Minister of
LABOUR be pleased to state :

(a) whether the evaluation stipend being paid by the
Ministry of Labour was fixed long ago;

(b) if so, when it was fixed and what were the basic
ing{ediems for arriving at that amount;





